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DELHI VIDHAN SABHA SACHIVALAYA
Report by Committee on Private Members' Bills & Resolutions.
(Eleventh Report)

ﬁPresented'mz_[ﬁ7” 3 =97 -y

Constitution of Committee

T Shri Charti Lal Goel Chairman
Hon'ble Speaker

%f Shri Vasdev Kaptan Member

Ja Shri Darshan Kumar Behl Member

4. Shri Ram Pal Karhana Member

9 Shri Jag Pravesh Chandra Member

6. Dr. A.K. Walia Member

i Shri Suraj Prasad Paliwal Member

SECRETARIAT

iR Shri FP.N. Gupta Secretary

2. Shri S.K. Sharma Joint Secretary

i Shri S.K. Srivastava Committee Officer

The Committee was informed that in the ensuing session, only one
Friday falling on 21st March, would be available for transaction of private
members' business. With the approval of Hon'ble Speaker, this Friday has

heen earmarked for resolutions.

The Committee was further arprised that two resolutions were pending
Ffrom the previous session since -hese were moved but could not be taken
up.. fOr consideration and 6 passing due to paucity of time. These two
resolutions would, therefore, be listed on Friday. In addition, three more
resolutions have now found plaze 1in ballotting and they would also

therefore he listed.

The Committee decided to allscate time for all the five resolutions

as indicatzd below:

Si.No. Name of Member Text of Rasolution Time allocated

= Shri Suraj Prasad This House recommends that the
Paliwal - compensation amount of land to 30 mts.
be acquired hereafter be fixed at
s minimum ofRs. 50lacs per acre.

contd..2..



51. Name of Member Text of Resolution Time allocated
No. d i

2, Shri Nand Kishore This House demands that with a
Garg view to curb the growing menace 15 mts.
of dowry the registration of
marriages be made compulsory in

5 Delhi.
T Shri Nand Kishore In order to .ninimise the congestion
Garg in Delhi measures to shift whole 30 mts.

sale markets to alternative sites
in open areas be implemented
immediately.

4. Shri O.F. Babbar This House r=commends that the
Roads, Street Lights, Water, Sewer, 30 mts.
etc. in Group Housing Societies
be maintained by M.C.D. with
immediate effect.

5 Dr. A.K. Walia A cricket stadium of International
Standard be constructed in Yamuna 15 ‘mts.
Sports Complex East Delhi.

The Committee authorised Dr. A.K. walia and, in his absence,

Shri Vasdev Kaptan to present the report to the House.
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(CHARTI LAL' GOEL)

CHAIRMAN,

Committee on Private Members'
Bills & Resolutions



